
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency 
Resolution Process for Corporate Persons) Regulations, 2016) 

FOR THE ATTENTION OF THE CREDITORS OF SANGHVI LAND DEVELOPERS PRIVATE LIMITED 

1 Name of corporate debtor 

4 

PUBLIC ANNOUNCEMENT 

2 Date of incorporation of corporate debtor 
3 Authority under which corporate debtor is 

|incorporated registered 
Corporate ldentity No. of Coporate Debtor 

5 Address of the registered office and 

RELEVANT PARTICULARS 

|of corporate debtor 
Estimated date of closure of insolvency 

resolution process 

FORM A 

8 Name and registration number of the 
insolvency professional acting as interim 
resolution professional 

prin- cipal office if any of corporate debtorRoad (W), Mumbai, Maharashtra, India, 400010 

9 Address and e-mail of the interim 

6 |Insolvency commencement date in respect|29-01-2024 

10 JAddress and e-mail to be used for 
Correspondence with the interim 
resolution professional 

11 Last date for submission of claims 
12 /Classes of creditors, if any, under clause b of 

141(a) Relevant Forms and 

|13 Names of Insovency Professionals 
identified to act as Authorized 
Representative of creditors in a class 
Three names for each class 

SANGHVI LAND DEVELOPERS PRIVATE LIMITED 

31-05-2001 
RoC - Mumbai 

(b) Details of authorized representatives 
are available at 

U45202MH2001PTC132180 

AKANSHA ASHISH RATHI 

98/2, KR. Mahatre Marg. Station Road, Reay 

resolution professional, as registered with Seawood, Nerul Navi Mumbai, Maharashtra, 
the Board 

27-07-2024 

Akansha Ashish Rathi 
|IBBIIPA-002/1P-NO0332/2017-2018/10938 
AFA Certiflcate Number 
AA2/10938/02/031224/203073 

sub-secion 6A of secion 21, ascertained by the Homebuyers/Deposit Holders* 
interim resolution professional 

19/503, NRI Complex, Sector 54, 56, 58, 

400706 Email rathiakansha&3@gmail.com 
Office No B- 508, Mahaavir lcon Plot No 89, 

Sector 15, CBD Belapur, Navi Mumbai, 
Maharashtra,400614, India 
Email irp.sanghvi@gmail.com 
12-02-2024 

1. Madan Bajarang Lal Vaishnawa 
(IBBW IPA-001/ |P-P02011/ 2020-21/13052) 

2. Mangesh Mukund Deokar Bhosale 
(IBB/IPA-001//P-P01604/2018-2019/12458) 

|3. Udaykumar Bhaskar Bhat 
(BBIIPA-001/|P-P01425/2018-2019/12234) 
(a) Web link: 
https:/ibbi.govin/homeldownloads 
Physical Address: As mentioned in ltem no 10 
(b) Can be accessed at 
https:/ibbi.govinlen/ips-registerlview-ip/1 
or can also be obtained via email to 
"irp.sanghvi@gmail.com" 

Notice is hereby given that the National Company Law Tribunal has ordered the commencement 

of Corporate Insolvency Resolution Process of SANGHVI LAND DEVELOPERS PRIVATE 

LIMITED on 29-01-2024. The creditors of SANGHVI LAND DEVELOPERS PRIVATE LIMITED 

are hereby called upon to submit their claims with proof on or before 12-02-2024 to the Interim 

Resolution Professional at the address mentioned against entry No 10. The financial creditors 

shall submit their claims with proof by electronic means only. All other creditors may submit the 

claims with proof in person, by post or by electronic means. A financial creditor belonging to a 

class, as listed against the entry No. 12, shall indicate its choice of authorized representative from 

among the three Insolvency Professionals listed against entry No.13 to act as authorized repre 
sentative of the class - Homebuyers/Deposit Holders in Form CA. 
"Class of creditors has been assessed as "Homebuyers"/'Deposit Holders" based on the limited 

information available as on the date of this public announcement and is subject to change basis 

further information that may become available upon recejpt of claims from creditors. 
Submission of false or misleading proofs of claim shall attract penalties. 

IP Registration Number- IBBI/PA-002/|P.NO0332/2017-2018/10938 

AFA Certificate Number - AA2/10938/02/141223/202479 

Date: 01.02.2024 

Place: Mumbai 

Registered Address and Email ID with IBBl:19/503, NRI Complex, Sector 54, 56, 58, 

Seawoods, Nerul Navi Mumbai, Maharashtra, 400706 rathiakansha83@gmail.com 

TH 




